REGIOAZ OFFICE
RAJASTHAN STATE POLLUTION CONTROL BOARD "' LIFE
Field Hostel of Indira Gandhi Nahar Pariyojna Residential ﬂ Lifestyle for

. Y Environment
Colony Jaisalmer-345001(Raj.)
E-Mail-rorpeb.jaii@gmail.com ,Tele.-02992-294066

Registry/E-mail

No. RPCB/RO/Jaisalmer /NGT-05 /529 ~ S 3 Y Date: - 24 I lo)'m/i’ .
Registrar

National Green Tribunal (Central Zone Bench)

3RD Floor, Area Hills, Bhopal, Madhya Pradesh

Pin-462011

E-Mail- ngtezbbho-mp@gov.in

Sub.: Compliance of the Hon'ble National Green Tribunal, Bhopal order dated

19.08.2025 in Original Application No. 109/2025 (CZ), Surab Vs State of
Rajasthan & Ors.

Ref: 1. Hon’ble NGT order dated 19/08/2025 in the subjected matter.
Sir,

With reference to above subject, it is submitted that the Joint Committee as
constituted vide order dated 19/08/2025 in the Original Application No. 109/2025 (CZ),
Surab Vs State of Rajasthan & Ors. made visit on 01/10/2025.

In this regard, please find enclosed the factual & action taken report for the
further necessary action in the matter.

Yours Sincerely

\Ad /a‘lc&(

d“?ﬂ (Qﬂiic‘er

Copy to following for kind information and necessary action —

1. Secretary, Department of Environment & Climate Change (GoR) Jaipur

2. The Member Secretary, Rajasthan State Pollution Control Board, Jaipur.

3. Principal Chief Conservator of Forests (Head of Forest Force), Department of
Forest, Aranya Bhawan, Jaipur

4. Deputy Conservator of Forests, Desert National Park, Jaisalmer.

5. Master File RSPCB Jaisalmer
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Factual Report

Submitted in Reference to

HON’BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL order
dated 19/08/2025

In the Matter of

Original Application. No. 109/2025(CZ)
SURAB V/S STATE OF RAJASTHAN & OTHERS

Members of the Joint Committee

1. Sh. Brij Mohan Gupta, DCF, Desert National Park,
Jaisalmer-Representative of Secretary, Environment
Department, Govt. of Rajasthan (GoR) and Representative
of Principal Chief Conservator of Forest (PCCF), Jaipur
(Rajasthan)

2.Sh. Jagdish Choudhary, Regional Officer, RSPCB,
Jaisalmer- Representative of State pollution control Board,

Jaipur (Rajasthan)

I

Factual report in the matter of Original Application. No. 109/2025(CZ)
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INTRODUCTION

Hon’ble National Green Tribunal Central Zone Bench, Bhopal vide its
order dated 19/08/2025, in the matter of Original Application No.
109/2025 Surab V/S State Of Rajasthan & Others constituted a
Joint Committee comprising of representatives of Secretary,
Environment Department, Govt. of Rajasthan (GoR), Principal Chief
Conservator of Forest, Jaipur (Rajasthan) & State Pollution Control
Board, Jaipur (Rajasthan) and directed the committee to undertake
site visits and submit factual & action taken report. The State PCB
has been designated as the nodal agency for coordination and logistic
support. (Copy of the order is enclosed at Annexure-I).

In compliance to the aforesaid order dated 19/08/2025, following
officers were nominated from their respective departments to conduct

the joint inspection: -

1. Sh. Brij Mohan Gupta, DCF, DNP, Jaisalmer
2. Sh. Jagdish Choudhary, Regional officer, RO office, RSPCB,
Jaisalmer

(Copy of nominations received from respective departments are
enclosed as Annexure-II
The committee of above officers carried out joint inspection of all the
affected area as mentioned in Original Application located near/in
Village- Tejrawa, Tehsil- Fatehgarh, District - Jaisalmer on
01/10/2025.

Information about Desert National Park (DNP)

Desert National Park is located in the Jaisalmer and Barmer districts
of Rajasthan State. It is a protected area in the Thar Desert, known
for its unique desert ecosystem, sand dunes, and wildlife such as the
critically endangered Great Indian Bustard. It was established as a
LA( Wildlife Sanctuary under Section 18 of the Wildlife (Protection) Act,
1972, and the notification was issued on 04.08.1980. Out of the total
notified sanctuary area of 3,162 square kilometers, only about
16,022.6039 hectares (160.22 square km.) are recorded as forest

Factual report in the matter of Original Application. No. 109/2025(CZ)
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land in government records, while the remaining land continues to

be under the ownership of the Revenue Department. A total of 98

revenue villages are located within the Desert National Park

Sanctuary.

OBSERVATIONS DURING THE VISIT

A/

e Joint committee made visit of the concerned Khasra Nos. 27,

35, 40, 59, 60, 74, 79, 80, 151, 185, 186 and 486 of village
Tejrawa, Tehsil Fatehgarh, District Jaisalmer as mentioned in
the Original Writ Application on dated 01/10/2025, in
compliance with the order dated 19/08/2025, Surab vs. State
of Rajasthan, O.A.No. 109/2025 (CZ) passed by the Hon'ble
National Green Tribunal, Central Zone Bench, Bhopal.

The Village- Tejrawa concerned in the petition, is situated in the
Tehsil Fatehgarh Jaisalmer District and located within the
Wildlife Range Mayajlar of the Desert National Park, Jaisalmer.
The land in Khasra Nos. 27,35,40,59,60,74,79,80,151,185, 186
and 486 (as mentioned in petition) is recorded as Government
land under the ownership of the Revenue Departmeht, GoR.

(Jamabandi Record of the same is attached as Annexure-III)

Out of all the khasra numbers mentioned in the petition, crops
on eight (8) khasras (27, 35, §9, 60, 79, 80, 185, and 186)
were found to have been destroyed by ploughing with the use of
tractors. This action was carried out on 19/09/2025 under the
leadership of Assistant Conservator of Forests (Wildlife),
Jaisalmer, Office of the Deputy Conservator of Forests (Wildlife),
Jaisalmer and in the presence of Range Forest Officer, Wildlife,
Mayajlar, Police personnel from Thana Jhinjhinyali, Halka

Patwari, Tejarava and Personnel of the Eco Task Force.

Factual report in the matter of Original Application. No. 109/2025(CZ)
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Additionally, no encroachment or any cultivation was found on
the remaining other four khasras i.e. 40, 74, 151, and 486.

(Action Report dated 19/09/2025 attached at Annexure IV)

During the inspection, no electric shock machine (Jhatka
machine) was found on any of the above-mentioned Khasras.
Furthermore, no electric wire was found at the site. Further, no
tree, shrub, or any other vegetation was found cut/destroyed at

the sites.

During the inspection, it was observed that no permanent
construction or any kind of industrial unit exist on the aforesaid
khasras, however in khasra number 60, two kutcha huts were
found in demolished condition which had been removed during
the encroachment removal operation conducted on
19/09/2025.

During the inspection, it was observed that no river, pond,
natural drain, or pathway was found to be obstructed on any of
the aforesaid khasras.

The illegal cultivation of crop (cluster bean) was destroyed and

the fencing was also removed by forest department on dated
19/09/2025. 7

The latitude and longitude of the all Khasras are mention in
below table:

S.No. Khasra Latitude Longitide
No.
| 27 26°17'6" 70 °37 '29 "
' 2 35 26°16'51" 70 °37 '42 "
3 40 26°16'51" 70 °37 '01"
4 59 26°16'0" 70 °37 '31 "
< 60 26°15'56" 70 °37 '55 "
Factual report in the matter of Original Application. No. 109/2025(CZ)
Page 4
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6 74 26°15'37" 70 °36 '30"
7 79 26°15'21" 70 °36 '44 "
8 80 26°15'21" 70 °36 '43 "
9 151 26°15'23" 70 37 2% "
10 185 26°17'1" 70 °38 '22 "
11 186 26°16'58" 70 °38 '19 "
12 486 26°12'30" 70 °37 '45 "

e The photographs taken during the visit are enclosed at

Annexure-V.

%\w \""/

(Brij Mohan Gupta)
DCF, DNP, Jaisalmer
(Nominated representative

from Secretary Environment
and PCCF)

(2} 9‘&(/\’;\&%

(Jagdish Choudhary)
Regional Officer,RSPCB,Jaisalmer
(Nominated representative from
State Pollution Control Board)

——
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53 Annexure-|

Item No.01
BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)
Original Application No.109/2025(CZ)
Surab Applicant (s)
Vs.
State of Rajasthan & Ors. Respondent(s)

Date of Hearing: 19.08.2025

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

For Applicant (s): Mr. Ujjwal Sharma, Adv.

For Respondent(s):

ORDER

1. Issue raised in this application is illegal ‘encroachment on
approximately 500 bighas of land within the Desert National Park
(DNP) area, located in Gram Panchayat Tejrawa, Tehsil Fatehgarh,
District Jaisalmer, Rajasthan. The Respondent Encroachers have
illegally occupied protected land and installed dangerous electric
shock devices (“Jhatka Machines”) that threaten the ecological
balance of the area. All the encroached land is within the protected
area, where they have erected electric fencing, cut down trees and
vegetation, blocked traditional pathways, and carried out
agricultural activities in violation of environmental protection laws.
This illegal occupation has caused significant envirénmental
damage, including habitat destruction, soil erosion, and loss of

biodiversity in this ecologically sensitive desert ecosystem.

0.A. No.109/2025(CZ2) Surab Vs. State of Rajasthan & Ors.
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2. The contention of the applicant are that these activities in the Desert
National Park are in violation of Environmental (Protection) Act,
1986, Forest (Conservation) Act, 1980 and the Constitution mandate
as provided under Article 21, 48 and 51 A (g) of the Constitution of

India and requires immediate intervention.

3. A substantial issue of environmental has been raised. Issue notice to

the respondents. Returnable within four weeks.

4. Applicant is directed to take necessary steps for service to the

respondents by both ways and also on available email.

5. Respondents are directed to submit their reply within six weeks
through E-filing portal, preferably in the form of searchable PDF/

OCR Support PDF and not in the form of Image PDF.

6. We deem it just and proper to call a report on the matter in issue, in
present application, from a Joint Committee consisting of:
(i) One representative from the Principal Chief Conservator of
Forest, Jaipur (Rajasthan)
(ii)One representative from the Secretary (Environment), Jaipur
(Rajasthan)

(iii) One representative form the State Pollution Control Board,
Jaipur(Rajasthan)

7: The Principal Chief Conservator of Forest is directed that in case the
encroachments are found in the National Park Area the necessary
actions including removal of illegal encroachments must be taken
according to rules.

8. The Committee is directed to visit the site and submit the factual and
action taken report within six weeks. The State PCB will be the nodal
agency for coordination and logistic support.

9. Applicant is directed to supply the required documents and copy of
the application to the committee and the respondents within a week

and after compliance of service, the Applicant has to submit an

O.A. No.109/2025(CZ) Surab Vs. State of Rajasthan & Ors.
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affidavit that notices and copy of the application have been served

upon the committee and respondents.

10. The report in the matter be filed by the Committee by email at

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

List it on 17tk October, 2025.

Sheo Kumar Singh, JM

Dr. Afroz Ahmad, EM

19th August, 2025,
0.A. No.109/2025(CZ)
K

0.A. No0.109/2025(CZ) Surab Vs. State of Rajasthan & Ors.
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Annexure-||

‘ GOVERNMENT OF RAJASTHAN
DEPARTMENT OF ENVIRONMENT AND CLIMATE CHANGE
No: F.12(32)ENV/2025-01200 Jaipur, Dated: 21.08.2025

ORDER.

In compliance with the Order dated 19.08.2025 of the Hon’ble_National Green Tribunal,
Central Zone Bench, Bhopal, in Original Application No. 109/2025 (CZ), Surab Vs. State of
Rajasthan & Others, whereby a Joint Committee has been constituted to enquire into the issue
of illegal encroachments in Desert National Park, Jaisalmer, the following nomination is hereby

made:

The Deputy Conservator of Forests, Desert National Park, Jaisalmer, is nominated
as the representative of the Secretary, Environment Department, Governmenit of Rajasthan, in
the said Joint Committee. The Committee shall undertake a site visit, enquire into the matter,
and submit a factual and action taken report within the stipulated time as directed by the
Hon’ble Tribunai.

This issues with the approval of the Competent Authority.

(Bijo Joy, IFS)
Special Secretary t¢ Government

Copy to the following for information and necessary action:

1. Sr. Deputy Secretary to Additional Chief Secretary, Department of Environment and
Climate Change, Jaipur.

Principal Chief Conservator of Forests, Jaipur.

Member Secretary, Rajasthan State Pollution Control Board, Jaipur.

Deputy Conservator of Forests, Desert National Park, Jaisalmer.

Protected File.

I

Special Secretary to Government

Addres Room No. sazs sso sumu, E Floor, Govemmm Secntarm. lalpurﬂlone om nzmm by B]JO JOY
E-mail :- ENV.DOIT@RAJIASTHAN.GOV.IN , env_raj@yahoo.co.in "

Raj Ref No.:
i=Hrbig Date :21-08-2025 01:37:58

eSign DSC



Rajasthan State Pollution Control Board
Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004
Phone : 0141- 2716804, 2716800 e-mail : member-secretaryv(@r(:ch.nic.in

Helpline No. :0141-2716877

Speed Post/ Email
No. F.10 (776) RPCB/Legal/NGT/2025/ %975 Date: |5 ‘ “5‘3’}9)@ 25
"~,17Ré’giﬂonal Officer,
Regionai Office,
Rajasthan State Pollution Control Board,
Jaisalmer

Subject - Regarding Nomination to foint Committee in compliance of the Hon’ble National
Green Tribunal, Bhopal order dated 19.08.2025 in  Qriginal Application No.
109/2025 (CZ), Surab Vs State of Rajasthan & Ors.

Sir,
With reference to the above subject matter, it is to inform that the Hon’ble NGT has passed an order
dated 19.08.2025, wherein the Tribunal has directed as under:

6. We deem it just and proper to call a report on the matter in issue, in present
application, from a Joint Committee consisting of:
(i) One representative from the Principal Chief Conservator of Forest, Jaipur
{Rajasthan)
(ii) One representative from the Secretary (Environment), Jaipur (Rajasthan)
{iii} One representative from the State Pollution Control Board, Jaipur (Rajasthan)
8. The Committee is directed to visit the site and submit the factual and action taken

report within six weeks. The State PCB will be the nodal agency for coordination and logistic
support.

In light of the above directions of the Hon’ble Tribunal, you are hereby nominated as the Member as
well as the Nodal Officer of the Joint Committee constituted by the Hon’ble NGT, with the responsibility to
ensure compliance of the Tribunal’s order dated 19.08.2025.

A copy of the Hon’ble NGT order dated 19.08.2025 is enclosed herewith for ready reference.

Enclosed-As above

(Sharda Pratap Singh)
Member Secretary

Copy to following for information / necessary action —

I. Principal Chief Conservator of Forests ( Head of Forest Force), Department of Forest , Aranya
Bhawan, Jaipur

2. Secretary , Department of Environment & Climate &Q&atu re

Digitally signed by
Evgmm oingh
andckny  Designation ™

1o}

e e i e
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Photographs Taken During Visit
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uracy: 1

:10-01-202










72




73

: 70°38'0°E
137.52+11.1m

giation 13
Accuracy: 23.96 m
ime: 19-09-2025 12:41
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Latitude: 26°1537"
ILongitude: 70°36'
Elevation: 149.79

|Note: doRTET 37







